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IN THE COURT OF JUDICATURE AT MADRAS
~ (Special Original Jurisdiction)

~ W.P.No. 3166/2017

K.Marudhachalam . ~ ' o Petitioner.
-Vs-

1. The Executive Engineer,
PWD Water Reserve Organisation,
Amaravathi Water Channel Division,
Dharapuram, Tiruppur District

2. The Assistant Executive Ehgineer,

(Distribution) Tamil Nadu Electricity
Distribution Corporation,

- Madathukulam 642 113.

3. The Assistant Director of Geology
and Mining, Tiruppur

4. The Block Development Officer,

Madathukulam Block, .
.- Tirupur District - .» Respondents

COUNTER STATEMENT FILED ON BEHALF OF THE
: IV RESPONDENT. . .

I, Thirumathi Sehthil Ganeshmala, agéd‘-about years, working as
Block Development Officer, Madathukulam Taluk, Tiruppur District, do

hereby solemnly affirm and state as follows:-

1. I am the 4t respondent herein and I'am swearing this affidavit
for mysélf for the WP filed against this respondent. I am working as
Block Developmeﬁt Officer, Madathukulam. I know the facts of the case

through office files.

2. The averments in para 2 of the affidavit filed in support of the
| W.P. are to be proved by the petitioner. The averment that the father of
the petitioner made an application to the District Collector sought for

~ licence for quarrying the ordinary stones and gravels and the same was

granted for a period of 5 years by order dated 26-05-2011 and the BDO

15t Page:
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Madathukulam made a recommendatlon after 1nspection that there is no ‘

human 1nhab1tat1on in and around 300 meters and the Deputy Director

of Town and Country D1ann1ng Coimbatore, recommended that there is

no plots or layout approval is available W1th1n 300 meters v1n101ty in the. |

quarry area and apart from that the RDO Udumalpet and 3rd respondent
| after inspection had recommended for‘ the grant of quarrying licence to
the petitioner are all oorr_ect. The: averment that this respondent has
recommended after inspec‘tionb and 'found that the place of quarrying is

not situated within 300 meters as per Rule 36 of the Tamil Nadu Minor

" Mineral Concession Rules 1959 and thisi respondent has recommended

the petitioner for quarrying.

Thevaverrnent in para 3 of the affidavit filed i‘n’suppqrt of the WP is

also correct.” The averment that’ the District Collector "after carefully

considering the materials had granted- licence for a period from 26-05-

2011 to 25-05-2016 for a period of 5 years as p‘e'r section 19(1) and 22 of
the Tamil Nadu Minor Minerals Concession Rules 1959 is also correct.

The above licence was granted -on the recommendation of this

"respr ndent that too after full pledged 1nspect10n of the spot where the

quarrymg Work is carr1ed on.

- The averment in para 4 of the affidavit filed in support of W.P. is

“ also correct. The averment that the father of the petitioner was -

' :successfully running the stone quarrying for the past ) years without

, any complainant is correct. . The averment that adjacent land owrer

, _Rathinasamy alias Rathmamoorthy is causing hindrance to the

petitioner and h1s family members with a sole object to close the sand

quaary due to personal,rivalry are to be proved by the petitioner. l

| - The ave'rment in para 5 of the}af_fidavitv field in support of WP are
all to be proved by the petitioner. The averment that the 5th respondent
B made (an attempt by filing a Writ Petition in. WP No. 26352 /2012
challenging the order passed by the District Collector dated 26-05-2001
is correct. The averment that it is pertinent to point out that the 'ciuar‘ry‘
2nd Page: | :
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licence was granted as early as on 26-05-2011 and the petitioner started SN,
operating the quarry as early as on 26- 05 2011 and the petitioner
started operating quarry unit for more than 1 % years and belatedly fited
‘the said Writ petition after a period of 1 %2 years however no 1nter1rn
order was granted and the ‘period of quarry comes to an end on 25-05-
2016 are to be prQVed by the petitioner. The averment that with a view to
'_harass the petitioner the 5% responderit had illegally dug the well on the :
’. land belongs to PWD department in S.No. 530/2B had made an
.apphcatlon for the grant of electricity connection is correct. The 5th
respondent has not obtained any permission with this .respondent for
digging the well that too within 300 meter from- the Quarry of the
petltloner. It is: agalnst the Rules and Regulations of the Tamil Nadu
Minor Mineral Concession Rules 1959. The averment that once the
lands - are ‘situated within the parameters and control of Geology.
'_department the TNEB author1t1es ought to have grant electricity
connection only. after obtaining the views from the Mines Department is
“also correct. It is submitted if the 5% respondent ought to have do the
blasting operations that will affect the quarrymg operations of the

petitioner mostly..

" The averments in para 6 of the affidavit are all correct. The
-averment that Nearest to the quarry of the petitioner, the lands belongs
to the 5t respondent are situated and he unearthed the boundary stone
bbelongs to PWD: department and mislead the officials as if the boundary
‘stone-is far away from the quarry as well as PWD land is correct. " The

_averment»that a civil suit in 0.S. 324/ 2012 is also correct.

The averments in para 7 of the affidavit are to be .proved by -th?
petitioner. It is correct that the 2nd res'pendent by an order dated 01-10-
12016 ‘ha‘d’ rejected the request made by the petitioner stating that the
PAP channel is far away from 130 meters and he obtained permlssmn :
from the appropriate authority are all to be proved by the petitioner. The :
‘averment that the Revenue Department is the-authority to measure. and
fix the distance between the distance of the land is correct. The averment o
3rd Page:. | ‘ | "

Y . WS TSE,



that TNEB un1laterally .decided the issue without even ‘issuing notice
behmd the back of the petitioner is to be proved by the petitioner. The

averment that the 1dea of the 5t respondent is to see that the petitioner |

k should not to obtain m1n1ng licence may be correct

The. averment in para A of the Grounds about the preva1l1ng acts

and rules of Panchayat as stated in the WP may be correct.

- The averrncnt in para B of the Grounds that as per the Rules 36(1-

A) (a) and 36(1 -A)(c) of the Tamil Nadu Minor M1nerals Concession Rules,
no lease shall be granted within 300 meters from any inhibited site and

“no layout or building plan falling within 300 meter from the quarry site

shall be Kg'iven approval by any agency unless clearance is obtained from

the Genealogy and Mining is. correct The petitioner has adopted the

rules and regulations and after full pledged inspection made by th1s
rcspondent S author1t1es the recommendatmn for quarrying licence to the

pet1t1oner was 1ssued

, The averments in para C of the Grounds that the said site which is
W1th1n a radius of 300 meters of the petitioners lands, for which
quarrymg licence was granted by the first respondent is$ not either a
res1dent1a1 area -or inhibited site and as. per the Rules, unless the
Dhector of Geology and Mining g1ves a pr1or clearance, no building plan

etc., can be approved by the respo1 dent/ author1t1es are correct

‘The averments in para:' D of »)grounds 'are not correct. The
,averments in para E of grounds are also not carrect. The impugned
~ order passed by the respondent without providing any opportunity to the
petitioner is in gross. V1olat1on of pr1nc1ples of Natural justice is to be
proved by the pet1t1oner | | 2 |
o Itis submitted that the 5% respondent has encroached upon the

lands belongs to- PWD department and revenue department. In ‘the

~encroached portion, the 5t 'respondent is digging a well that will be
affected mostly to Palam situated nearby the 5t respondent’s
encroached .

~ 4th Page:



lands that too within 300 meters. He is not enti»tlevd to dug up the well

as per the Rules and Regulations and if he would do the same thing, that .

will against the Rules ‘and Regulations of Tamil Nadu Minor Minerals

Concession Rules.

The petitioner has filed this Writ Quaéhing the fll?roceedings'; of the
- 2nd . respondent in Ka.No. U.Mi,Pe/E & Pe/Ma.Xulam/Ke.Thani/
A.No./16-17 dated 01-10-2017 and this‘ respondent is not a necessary

party to the W.P. as no: relief again_st this respondent is prayed for. .

- Hence it is prayed that this Hon’ble court may be pleased to

dismiss against this respondent and thus render justice. .

| 4™H RESPONDENT
Solemnly affirmed and signed R i '

in the presence of me at Chennai : S .

. m!"“*.‘\'_m‘

‘on this the day of November, 2017. .. BEFORE ME,

5th and last Page: |
Corrns: L ‘ : B L ’
Int. . !



P

' Lo,r_rjguw Gurrir@isusd B Beus @b g@]wﬁ al@m&,uuu_gsrr

v@L.LLILIL_(BGTTG‘ITQ] amumg;g, Cgflalszis @asrrmeé](%meur. -

25

HECUD @umjm g_rﬂmlw EL.LLD 2005m sﬁ’m aﬂmwmuuw

L@m DIEHFED LI 156D OILEDL UL 6

SigiliBir

K. w@gnermu)
BBH6 6TedT OA asrmﬂmwwm(%&rraﬂsn af @
aﬂ@mmrruuw ei@aen 642 111
- LSEIBGMD 6ul LD
@@ug,rr meul.L b

@U@JLF,IT o ' I

D& EeIT @urr@@ gasmeoe;{@]mmrr

 Cpirwps o seliument siairser , L : : v
(@uirg)) el L oL Fwirenit s;gzxsusu&,w o . o |
UPw sligl oiieies - e . : o
ﬁﬂ@uwr ' E )

; @urr@m BB (auguw g:.rﬂamws LD 2005 Lﬁ]rﬂ’q 65m£w #lev eflymhicssi

(Basrr@g,su Glg,rn..rrurraa

equirr,

1) BT LDH'QJL.L_LD, LDLQS@J&B@GHLD 61]L.L§3g§] ] STTGTI paes

Gmwsurrlgz II  &ymosdled  o_eien ug,a‘]eur&rrnﬁl eTeiTElmn .;rg,@emcy)rrggél
puregnsl Galr S.F. No,5 30/2B . wopmib - 530/1A b eSlsmg_)] Glem.@mg

'2)" ug,g‘,leurarrruﬂ srsmaﬂ,r_r) gg,gé]sm@,mrgaﬂ gs/@u. g,umsm_gmﬁl amum@a@
Qempsiomen L J,Lé'] SF Nos. 530/2A1 530/2B 530/1A 6v° o_siren 615’@' LoHEILD . '
@g,rr@gn&rrso)a) sliglid . @pw@mm Lﬁlsuravngw a'rmgu&a@s‘o . Emeh)

suugmjaauw_@mmgsrr @IL!UL;t suwrmasuuu;z@ud]so'r OIG6HT g_gﬁgsq &6V GouarliBio.

3) aﬁsmgn (Sg,rrm@g)su LofEILb urr@asrruq (ehrGeorur® @@@@uu@@@gm
allgl 2015 shrg Eewipy wm@w %L@@@nw a§lsmi=m DIMIDES THSlerems sreney
rSAmaprs# (weirsigiog) Qummlmmurr e@lwsl Gumml @@wésrm Sipeit wm

,('Bmsm@:.o ' . T : By ey

B mﬂsmmuug;aﬂm&:rrm BLLEWIONES ¢ 10/—asamm Iﬁ‘ﬁwsasrmes &l

Gz : 11-01-201%
8L SpegemirLyid

SR N



. »(Basmmﬂ 1655:3[1'6]1]' &assusn
.(Sesmmfﬂ Zaaasrrm g,asaum -

- ;(Eaammfi] 3 T §1856).I61) =

._;Gugng,su R T
- H@Gs. Ln@grr&&mm ‘
L B.eTemTiBA, esrrsrﬂuJLnan (Basrrsfﬂﬁu 613"5]
o ailqgsmmrrrrqrrm Eheed,
0L $&I6@6TiD: euL L 1D,
S\l et - 642 111

" E:\BL\RTI letter\1329-18-AL.docx -

l@ﬁu DUeHESD SlusgLar LT e
LIy cgqﬂﬂum g_xﬂmm&&l_L.m 2005 ' o
e geifun
o DLggEEeTD

st 1329 /2018/93,1

Quu@m- 1

| ','.Urﬁr_f'fﬁm,ﬁu:v.'_ 1 Qurrgj g,asauau g,lgysusurr Lomeu.
SRR R g‘,]@ug,rr Sleuirasslet R0 993/@@42.& m@]
. 6T6UT: 57/2018/9_2 ,rsrrerr 22. 01 2018
2. Sl.Ca. m@gw&&mm e%]@m)smrrulrm ﬂmumugu g,gm_&
. ‘LD6B).

" urrrrﬁmsu 260 STemILh mﬁ]smemuug,rrrnr -g,asﬁuﬁu gmuu) g_rﬂa‘mm H-L.L_LD 2005mrr aﬁcp

(odBSL.B’:LILIL_L. Gasmaﬁ]&@asasrrm ‘_)656).1 _e? assu‘o'r mrrgu g@uuuu@aﬂm@

I]TI'L_éﬂ @mg‘ﬂu.lgjﬂm Qg)ﬁULD g@]mgﬁ] sug;rmasuu sﬁT o

rrm_eﬂ @m@mgélm ngum mym

4

msﬁ] srggsﬁlsueman

blu}‘ﬁﬁ?% Jg

i ,gjmnmmr 6)JL.L.H'I]' oueNiTES) g]gususurr(mrrm.eﬂ)
T murn.eﬂ e hlih
LnL_g;gJes@an




e DD e '

“..-....A“u«u--.u.

o meumils BymosEled

: gﬂ"’“*@f?jawasm |

g‘;&fi}’ T W N NSRS cernsenen OB

E o @a\)m ung,cglu_:uut L gl eew acnmggsfﬂea&@g)m G}
R (\c)mmug @;mw o aad
fi n’a»; aﬁwr.

o c?ﬂmﬂ oo %JMM:@ , @r)/rm fhHi
R 2o | s
@x @Acﬂw »~

o s



[

e, 442/2017 /sl

HGoulr ‘ 3 Ln(ﬂjg;w,_ 0, gyr 5
asrraﬂ@ggl 6TGOTLIGUIT. 6 \6USTGURTLILID glmﬂg)g,gj z:_rﬂmm‘ suggrmas o
ufigienr  QEiwiuL g - g@é\mnm ﬁlﬁuuuquurm 5;@51
gousfidain L sims Srd uigs shnéspsd $768
wHi® oy emeoorus @m&mﬂﬁmmr Qumgj &mmﬂa;asas
| ’Gasn@gau Gg,rn__rrurras T LT .
L ‘ UI[f[‘ﬁmb)J s .1 g‘;]@ Gas m@g,rr&ﬁnm gy/@u gbrr &Hﬁiﬂ@,{f)@l, 1263,
: BTEmSTLTD, DIy, WL SSGSrLD ﬂmumrﬂm
' mﬁlﬁmwm’uum mrets 18.04:2017. -
¢ v -
2.} @susugsumas [556r6uur 442/2017/&56trﬂmm - IBe.
- 21.04.2017 - " gl '
3: GULLnLé]mrr mL_gg,jaa@ﬁrrm BSL;LQ")LD !55: 3140/2017/31?
mei: 18042018, . .
4. m@mrruj (Basm_l_m_élum &@msmeu g Gl 15 5. 6T,
. 1215/2017/913 fweir: 18.03.2020. '
B gleweun EusEnT, Lefulie Lohmith &mmasg, U,Jmnm,
o gﬁl@u&bn uﬁug,g,mﬂssamas cuq@asﬁmes IBITeIT 13. 06 2020
6. »'angum 9_rﬂu_| gj,susmmaam
1. Saui T wral i, Lm_g,guea@srrm LD, EU)LDG‘UFFLy. Syrioth, LLLT L 6T6ut.

530/2613 (Ll@@ﬂ) 60 0.82.0 (agmas(‘&ur um.uﬁlsu STSTTET SHEHT mmg,um aSlmrﬁuﬁu @sumﬂ QE—I.UIU

,g@umﬁ] Gapmifl QQ@ Ga. m@g)rr&o‘um g;/(.]u ST asrrmﬂ(ylg,gj 6T60TLIRUIT urrrrﬁmsu 161) |

: essmrr@srrmug g__fﬂuj c%ﬁusmr&laa@L_m mﬁlmrsmuum g;srﬂg;gmmrrrr :

- dlastiy i agl(ﬁmmr ||ma=eaﬁmyﬂ&m' ,'..j("l'_ﬁg)nmrrcgarﬂ nE!@L&

2. Gm,muqz ﬁﬁlmrﬁmrruum Qg,m_rrurras m_u_l_rn_é]mrr LDL.g;g]&S@fﬂTLD ,m@mrnu v

(EasrrL_l_m_eﬂqur L@mﬁmsuu(ﬂm_sml,_ Lm_r]gjm g,jmnﬁmrr @LU&}@!LIT umﬁ]ufﬂmm wmgum &nrm&gg,jsmm,

j ;.;:.h, &ng@j&bfﬂ'm buL_l_i.D

ﬁmmﬁum;z aﬁlrrrrmm UL 0 6T6mrr 530/2613 (Ll@él) s 0.82.0 G\a_mas(ﬁ:_rr urtndléd Lm_@w gf.]@

. Gs. u]@g,rr&ﬁum g,/@u gbrr asrrﬁrﬂ(gaglgl GFEUTIJG)_I@BS@ &rrg,mrsmrr asma)m mmg;um aSIrrrrﬁusu msmrr -

'uxﬂgggjsmrr G]&ujgumﬁrrsurrr e

@mmﬂ suﬂmm ﬁuggrmas af;p&samL gﬁlug,g,mmas@as@l_m_(ﬂ gqgg]mél myprmassurrm 6T6UT

v

if,]ug,g;smsurasm ,

a - 1959  ei@LSHhu g;Lﬁ]ggrj,rr(El e.ﬂgu SSGUﬂm &@Jm& mﬁl@s&m o L euamson 160
semRerarily  @Geurfl Gl soflmsepseiiy  daflutrg  Caroms
- QseunGLng) Qoraigdh saflud G @&mmuu&. @mmﬂm




QUQ]_I};IT

ﬁﬂJ@m &Lﬂmﬁ% h

£ 4@6urrrﬂ 2 floid mgmas 2 a6 U@élﬁ@ SOMIFSHI60 STHS mé,]uﬁiL@ %mmmggﬂm
(et cﬂu@]mg‘ﬂ Guihm! &wrnﬁ]aa@m Ul el wHiG @surrrﬂ Q_THLDLD mgm&uu@m

3. 6T60T(36)J 61u_|_m_eﬂujrr ml_g E ﬁ)_l@”mrr ff"(?,a-,rru_m_élmn

L®mmmuGULmL LofHmid gjsmmr @m&@mn ubfﬂufﬂmsn mmgjm &Ufﬁl&ig@]ﬁﬁfm, g‘ﬂ@ug,rr

. g&aﬂ(‘&mmﬂm urﬂg,gjﬁmn b @ug,g;smmasﬁrﬂm ,gul;zuusml_ufﬂsn ﬁ@ugrr LOM6UL. L L,
ng,ngﬁ@mm ol Lib, b'mLDG)Jﬂ'Ly. aﬂmrmm ulLr ye GI'GUUT 530/26‘[3 (U@@) 6 0.82.0 Qam&GCL T

Liptindled Lo U 19591k RU(HL- g;l.ﬁ][.plj,ff@ ﬁﬂg}asﬁnﬂm sﬁlﬁla‘,m olg ﬁrﬁmﬂ 19 60T LII.;L (Bmmaamrl_
[ﬁlumgmmm@&@LUL® 5 (sarggr,g) QJ@L_ asrrmg,g‘;]m@ a“]@ (Sas m@g,rr&sum g;/G]u ST

asrrmﬂ@pg,gu ﬂmumgm@ &rrg;rnrsm smaet oHmiLh aETrrnsuan @mrrrﬂ ’Q_mmm"mgn&r@mg i

g;@ﬂumsur Lf,]suuuuuurr&s as@g_,uu@aﬁ]mgd

4_.
41-arrum @surrrﬂuummﬂ (Bmm(ﬂasrrmsug,j Qg;rn_rrurras QIITE] aﬂrrmes éh_l_g;ﬁsmm 90
ﬁmmﬁ@&@m &mrruﬂas@mrrgj mﬁlsmﬁmuug;rrumrr G&L@&Qaarrmmuu@sﬂmg] GLogyiLh
ﬂmumﬂaaasuuu_ armmasg,éﬂl_l_g,gﬁlm Qgm_irédurs 1959Ln ﬁu@Lgﬁlm g,Lﬁlg_)Lr,rr(a Hmiseflio
APDE s‘.Sijﬂr fﬁl"! 5“685T4°~6{§T Llig amg,:FUt;;a:.F' EE Lsgfi u_u. c;‘grc‘ﬁﬁsw:,ﬁm
@ﬁm&'ﬁﬁlsmmu G\umgj &anfﬂas@m un_atgjélm Lm_®(8m @mrrrﬂ Q_IﬂLD Lprm&,uu@m 6T6UT @g,arr
@mm Qg,rﬂmﬁ]aaasuu@aﬂmgﬂ | . : e : '

SR (@m):-;iifés-ﬁ*ﬁ] w

// g_smﬂsmm Lr,assu / g_g]g,rrﬁ‘quug // "

@@ b(Bas m@g,rr&snm
- /@, gy sreflpss, B
1263, préldismyrn, - o @@gfﬂ ,

EDLOAUITIY, LOL G GI&G0TLD e

cgqg,m g]l;:.ULJGU)L.UﬂﬁU g;tﬁ]gprbn@ élgn asﬁnﬂm &gusmas s)ﬁlgﬁaam 1959 mﬁl&l 6T6OT. |



R

. &mrruﬁ]asaﬂ(‘&msur

40

@uu,r_r,rr e Qumysir:

: Qzebail.f.Ezm, Lﬁlo‘rsmél Jembep, Slevew GusEs, .~
- eugHeUITL) (353|r|_|_rr|_é'lu.ur, : : O yedliflused Ln,mgjm amrﬂasg,gwmm, .
v Q_@I.DGD)GULJGIJL_GG)I_ S g ' g‘,]@ug,rr

o "";,l_r,&srﬁnur 3524/2020/g|1 X T e et 18.08.2021
'.gqu.lu.llr | S

Quireir: mmﬂmms@m @sumﬂs@m - mt.gga:@mm Ll -
_ Solaumg 1. aﬂlrrrmm Lov 6TemT.530/2A3 - L-6lem.0.82.0 -
_;__f;’i",_.IJLLn' 5Lﬁ] - Gy esrrsrﬂ@ggua@ - oupmEISlL.
i o pigeyhmsl - (@Ssme o fln

’ .G]g,m_rrurras

umiemeu: - 1. gjsmsm @u.las@g,rr umfﬂu.‘ﬂu.mu angum amrmasg,gjsm,m, '

,é]@ug,rr  ouisefler .65I9.§)In 5

S B.SeTemT. 1085/2020/636UﬂLDLD e 25.09.2020. ,
20 cenlim dw, mL_g,guas@mm-m . Slpgid, -
BB 85 6T6U0T. 2613/2021/&12 wrat: 20, 04 2021

AR gk
,Q‘,]@ug,rr Lan'QJLLLn ml_g,gjas@mm QILL LD, emieump IT élmrmu: L|su

.. 6T6uu, 530/2A3-6n 4-Glam. 0820 (UCLT eTomr. 1187) o eiter Ly1flufled Slm. gyr aslmﬂ@g,g] .

,e_r,/GIu rrwsm &6LBUoTL_IT ETRUTLIIG (S g‘,’l@u&rr LomeuL L g‘bl_eﬂu.urr I seiflest

- GEwspenm %mm Tewm. 1036/56‘0ﬂLDLD/2009 ,r_r,lrm 26.05. 2011- -guLllg. 26.05.2011 (g:,e_ﬁsu
' 25 05. 2016 summr gv,l_r,gj gg,sm@&s@as@ &rrg,rnrsm asmasar Qeaullp sTRSs subgrmasuuu_‘ ey
@surnﬂ L 9_rﬂm|.n @Ly.sqmmg,wr (Buﬂm Gupuyp  yosdear Guflsd o arar -

mﬂmmmasgmg, ﬁasasm Q&u.lmgj anLnunas srsurgj gmj]assmesu.‘ilsmm a&lp&assmrn_mr@

ml.g,g,jas@ﬁrrm QUL L LD, GU)I.DG).IITIy. i eglmrmm Lis 676U, 530/2A3 ~60 (U@_é,]

| ‘L|61JLD) qGIQ_m 0.82.0 2 siter u&ug,glm (BLuﬂ(%sulr Ln@jg,rrmr Sl gy . 5rrsrﬂ(y:§,g| srmusurr.‘ :

, : i QLfGeurr ;gqu'aiasg Q&@gg, (Bsumrl;«.u.l mrﬂuﬂmm&m g;urrrrg,rmasm lommid By
'rﬁuggas@esm 61 gILD ,rﬂgusmsuuﬂﬁu @ﬁusmﬁn 6TGOT ulrrrmsuufﬂsu a;rr@]m SigHHHD L0_SgidEGah-
E :' sul_erLé]u.mrrsu g;fﬂassmaa &mrruﬁlggjmmg,m gu;cuusml__ufﬂsu (Bm,mug Luggler - Guifled
. 2 6T @surnﬂ @gg,smas 2 flin mfﬂsusurmasgsmg_, ﬁasasm Q&HJUJGIJITLD srmusmg,g, Qg,lﬂmﬁlg)gjas
“Glesrrma‘,'l(ﬁmm ‘ 5
L @smmruu aslg.g,gsasau i

sriser plsmaweter,

: ‘ d:\a 1\covering letter.docx

Sai Qe - mﬂ,r_r,gjsmlr G]&mg,su ’-_* o



L

From ~ ~ S ' ' To
- Dr. 8.Vediappan, M.Sc., Ph.D., , Thiru. K. Maruthachalam
Deputy Director, -~ - ~8/o. R. Kalimuthu,
Dept. of Geology and Mrnlng, - No. 1263, Narasingapuram, .
Tlruppur o Myvadi village,
' . . Madathukulam,

Tiruppur District — 642 203.

~R.c. No. 442/201 7IMinesJ)ated- : ‘2-%.08.2020.

N

Sub: Mines and Minerals — Minor Mineral ~ Rough Stone
L 'and Gravel — Tiruppur District — Madathukulam Taluk
- Myvadi' Village — ‘Patta land in S.F.No. 530/2A3 f
(Part) over an extent of 0.82.0 Hectares — Quarry
- lease . application preferred by Thiru. K. -
~ ~Maruthachalam, S/o. R. Kalimuthu,- Precise area
- communicated - Mining Plan Submltted for approval
Approval accorded regardlng :

‘Ref: 1. Thiru. K. Maruthachalam S/o. R. Kalrmuthu No.

1263, Narasingapurarm, Myvadi wllage e

Madathukulam Tiruppur District — 642 203 quarry |
Iease applrcatron dated 18. 04 2017.

2. The Dlstnct Collectors Tlruppur letter RC No.
‘442/2017/Mines dated 07.08.2020. ‘

3. Mining Plan submitted by Thiu. K.
~ Maruthachalam, S/o. R. Kalimuthu in Ietter dated
24.08.2020. a

T kkkkkkkk

1. Thiru. K. Maruthachalam Slo. R. Kallmuthu has preferred appllcatlon

vfor the grant of Rough Stone and Gravel quarry Iease in Patta land in:S.F.No.

530/2A3 (Part) over-an extent of 0 82 0 Hectares of Myvadl Village of Madathukulam
Taluk of Trruppur District.

2. Based on reports and records available. precise area‘ has been
communicated to the applicant with ‘a direction to submit mlnrng plan and
environmental clearance as strpulated in rule 41 and 42 of Tamil Nadu Mrnor Mmeral

Concessmn Rules 1959 vide memo- dated 07 08 2020

3. Accordingly, Thiru. K. Maruthachalam, S/o. R. Kalimuthu has submltted

. the Draft Mrmng Plan and the same has been examined in detail and |t is found
..correct. Therefore, in exercrse.vof the power delegated under Rule 42 of Tamil Nadu



Vii.

il

Minor ‘Mineral Concession Rule’s‘, 1959, and as per the guidelines / instructions
issued by the Commissioner of Geology and Mining, Chennai vide letter
Roc.No. 386‘8/LC/2012' dated 19.11.2012, the mining plan submitted by Thiru. K.
~ Maruthachalam, S/o. R. Kalimuthu in respect of the subject area is hereby approved‘

subject to the foIIowrng condrtrons

That the mining plan is approved without prejudice to any other Law
applicable to the quarry lease from time to time, whether such Laws are made
by the Central Government, State Government or any other authority.

~ Government in terms of any other provisions of the Mines and Minerals

i (Development and Regulation) Act, 1957, or-any other connected laws’

including Forest (Conservation) Act, 1980 Forest Conservation Rules, 1981,
Environment Protection Act, 1980, Indian Explosives Act, 1884(Central Act lV

-~ of 1884) and the rules made there under the Tamil Nadu Minor ‘Mineral -

" Concession Rules, 1959

That the mrnrng plan is approved without prejudlce to any other order or
. 'dlrectlon from any court of competent junsdrctron

' 'V’Quarryrng shall be done as per the approved Mining Plan and that the mining
plan is approved without prejudice to any other law applicable to the quarry
lease from time to time whether such laws are made by the Central

- Government State Government or any other authority.

If anything is found to be concealed as required by the Mines Act in the
contents of the Mining Plan and the proposal for rectification has not been

. made, the approval shall be deemed to have been withdrawn with immediate

 effect.

Safety drstances mentioned in the precrse area has to be maintained for the
entlre duratlon of the lease penod

: Waste materral should be dumped within the lease granted area as
earmarked in the Mining Plan.

' Necessary Envrronmental Clearance has to be obtained by the applicant from
the competent authority before the grant of quarry lease as per the rules.

- Quarrying operations and production shall be carried out as per the approved
Mining Plan and the applicant shall be liable to pay the cost of mineral if there
“is any deviation in the quantum |nd|cated in the approved year wise quantum
of production and any such cases as on date are to be dealt with as per Court
direction.

If any violation is found durlng quarrying operatron the penal provisions of
_ Tamil Nadu Minor Mineral Concessron Rules sHall attract.

-~ This approval of the mining plan does not in any way imply the approval of the |

A(L‘
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: xi. | The'applvicant should strictly adhere to the statutory and safety requirements.
Encl: Approyed Mining Plan. o ' s MW%@ "
, : : H) CEET L st e
' Deputy Director,
~Geology and Mining,
: ' Tiruppur.
Copy to o :
1. The Director, ' ‘ , .%ﬁ//
- Department of Geology and Mining, % -

-Guindy, Chennai - 600 032. = -~

2. The Chairman, |
. State Level Environment lmpactAssessmentvAuthority,
- Panagal park Building, Saidapet, Chennai -600 015,

3. Dr.P. Thangaraju, RQP, Lo
- Reg.off.No.17, Advaitha Ashram Road, -
. Alagapuram, Salem-636 004. - -
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Category of the Industry

CONSENT ORDER NO. 2105241054282 DATED: 01/10/2021.

PROCEEDINGS NO.F.1539TPS/RS/DEE/TNPCB/TPS/A/2021 DATED: 01/10/2021

E

SUB: Tamil Nadu Pollution Control Board ~CONSENT. TO OPERATE —DIRECT -M/s. K

Ref:

MARUTHACHALAM QUARRY , S.fNo. 530/2A3(Part), MAIVADI villageMadathukulam Taluk
and Tiruppur District - Consent for opcration of the plant and discharge of cmissions under Section
21 of the Air (Preventieh and Control of Pollution) Act, 1981 as amended in 1987 (Central Act 14 of
1981) ~Issued- Reg. '

‘1. Unit Application No. 41054282 Dated:'30.09.202].
2. IR.No : F.1539TPS/RS/AEE/TPS/2021 dated.01/10/2021

~ 3. Minutes of DLCCC Meeting held on 01.10.2021 vide item 10.204-04 .

CONSENT TO OPERATE is hereby granted under Section 21 of the' Ait (Prevention and Control of Follution) Act, 1981 as
amended in 1987 (Central Act 14 of 1981) (hereinafter referred to as “The Act”) and the rules and orders made there under to

The Proprietor,
M/s. K MARUTHACHALAM QUARRY
S.F No.530/2A3(Part),
MAIVAD] Village,
Madathukulam Taluk,
Tiruppur District.

Authorizing the occupier to operate the industrial plant in the Air Pollution Control Area as notified by the Government and to
, make discharge of emission from the stacks/chimneys.

This is subject my’iﬁe provisions of the Act, the rules and the orders made. there under and-the terms and conditions incorporated

under the Special and General conditions stipulated in the Consent Order issued earlier and subject to the special conditions annexed.

.

This CONSENT is valid for the period ending March 31, 2026

To

‘o

Y T . Digitally siyned by V. SWAMINATIHAN
V. SWAM'NATHAN ,o.?e:‘zgz‘#‘n(;c: {5:21:!0&05'30'

District Environmental Enginecr,
Tamil Nadu Pollution Control Board,
TIRUPPUR SOUTH

The Proprietor,

M/s.K MARUTHACHALAM QUARRY,
SF.N0.530/2A3(Part).

Myvadi Village,

Madathukulam Taluk,

Tiruppur-District.,

Pin: 642203
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Copy to:

1. The Commlssmner, MADATHUKULAM-Panchayat Union, Madathukulam Taluk, Tiruppur Dmtnct

2, Copy submxtted to the Member Sectetary, Tamil Nadu Pollution Control Board, Chennai for favour of kind information.

3. Copy submitted to the JCEE-Monitoring, Tamil Nadu Pollution Control Board, Coimbatore for favour of kind information.
4. File : :

‘e
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SPECIAL CONDITIONS

This consent to operate is valid for operating the facility for the manufacture of products (Col. 2) at the
rate (Col. 3) mentioned below. Any change in the products and its quantity has to be brought to the
notice of the Board and fresh consent has to be obtained.

SL. Des_criptioh Quantity Unit
No, _ .
-Product Details \ v : o
1. Q’uar’rying of Rough Stone in an extented of 58205 Cu.m
: O,.8_‘2‘.O hectare ‘ ‘ . L
2. | Quarrying of Gravel in an extented of 0.82.0 510 Cu.m
hectare e :

This consent to operate is valid for operating the facility with the below mentioned emission/noise

sources alonig with the €ontrol measures and/or stack. Any change in the emission source/control

1 Point source emission with stack : ,
Stack [Point Emission Source. Air pollution Stack height | Gaseous Discharge
'No. : . COntrollmeasures from Ground |in Nm3/hr
. N : ‘Level in m .
Il |Fugitive/Noise emission :
Si. Fugitive or Noise Emission Type of emission Control
No. sources nieasures
1. Dust Suppression Fugitive Water
sprinkler
_ system
The emission shall not contain constituents in excess of the tolerance limiits as laid down hereunder :
SL - |[Parameter - | Unit _{ Tolerance limits Stacks 1
Annexure enclosed if applicable. :-

The Ambient Alr in the industrial plant area shall not contain constituents in excess of the tolerance
limits preseribed below. :

SL - |PeHutant Time We,igh-ted 1 Unit Tolerance Limits
No.. ‘ Average Industrial, Ecologically
Residential, Sensitive Area
Rural and other |(notified by
. . area [Central Govt.)
L. |Sulphur Dioxide |Z&hnual |micrograri/m3 50 20
1(802) 24 hours {microgram/m3 | 80 80
2. "|Nitrogen Dioxide | Annpal microgram/m3 40 30
_ (NO2) 24 hours | microgram/m3 80 80
3, Particulate Matter Annual microgram/m3 60 60
(Size Less than {24 hours ~ | microgram/m3 100 100
10 micro M) or
PM10 v .
4, Particulate Matter | Annual microgram/m3 40 40
(Size Less than |24 hours microgram/m3 60 60
2.5 micro M ) or
PM2.5 .
5. Ozone (03) Annual 8 Hours ‘100 100
24 hours 1 Hour 180 180




Sl.. {Pollutant Time Weighted |Unit Tolerance Limits
|No- 1, Average |Industrial, Ecologically
\ : Residential, Sensitive Area
{Rural and other (notified by
‘ : _ , area i Central Govt.)
6. |Lead (Pb) Annual microgram/m3 - 0:5 0.5
‘ ) |24 hours . |microgram/m3. | . 1.0 ) 1.0
7. |Carbon |8 Hours . |miligram/m3 | 02 02
N Monoxide (CO): |1 ,Ho'gr : miligl’iam/m3_, L 04 04
... |8 |Ammonia (NH3) |Annual - [microgram/m3 " 100 ' 100
& 24 hours . _|microgram/m3; .| 400 400
9 _tBeizene (C6H6) | Annual microgram/m3 - 5 5
{10: Benzo(O) Pyrene | Annual S nanogram/m3 01 01
" (BaP) ‘ .
~particulate phas¢|
only ’ ) o . ,
111, | Arsenic (As) Annual nanogram/m3 06 06
112, Nickel (Ni) Annual nanogram/m3 20 ‘ 20

“3(c) The Ambient Noise Level in the industrial plant area.shall not exceed the limits prescribed below:

-_'VLimvitsfin L.eq.-dB(A) __{Day Time ‘ Night Time
. {ResidentialArea 55 ‘ ‘ {45

4. All units of the Air pollution control measures shall be operated efficiently and continuously so as to
achicve the standards prescribed in SI. No.3 above.

3. T he occupier shall not change or alter quality or quantity or the rate of emission or replace or alter the
air pollution control equipment or change the raw material or manufacturing process resulting in
change in quality and/or quantity of emissions without the previous written permission of the Board.

‘6. The occupier shall maintain log book regarding the stack monitoring systemn or operation cf the plant
or any other.particulars for cach of the unit operations of air-pollution control systems to reflect the
working condition which shall be furnished for verification‘of the Board officials during inspection.

7. The occupier shall at his own cost gei the samples of emission/air/noise levels collected and analyzed

. by the TNPC Board Laboratory once in every 6 months/once in a year/periodically for the parameters
as prescribed. .

8. Any upset condition in any of the plants of the factory which is likely to result in increzsed emissions
and result in violation. of the standards mentioned in SL.No.3 shall be reported to the Member
Secretary / Joint Chief Environmental Engineer-Monitoring and the concerned District/Assistant
Environmental Engineef of the Board by e-mail immediately and subsequently by Post with full
details of such upset condition. : :

9.  The occupier shall always comply and carryout the order/directions issued by the Board in this

«Consent Order and from time fo time without any negligence. The occupier shall be liable for action as
per provisions of the Act in case of non compliance of any-order/directions issued.

Special Additional Conditions:
The unit shall install the approved retrofit emission control device/equipment with at least 70%
Particulate matter reduction efficiency on all DG sets with capacity of 125 KVA and above or

otherwise the unit shall be shift to gas based generators within the time frame prescribed in the
notification No. TNPCB/Labs/DD(L)02151/2019 dated 10.06.2020 issued by TNPCB.

Additional Conditions:




L8

I. The unit shall adhere to the Ambient Air Quality’/ Ambient Noise Level standards prescribed by the
Boatrd. '

2. The unit shall comply with the conditions stipulated in the Environmental clearance issued to the
unit vide Letter No.SETAA-TN/F.No:7898/1{a)/EC.N0.4696/2020 Dated:21.08.2021

3. The project proponent shall furnish lease agreement to this office before commissioning. Since the
Environmental Clearance: is valid from the date of execution of the mining lease and accordingly the
issue of consent. ' ' :

4. The unit shali comply with the conditions stipulated in the mining lease issued by the District
Collector, Tiruppur, ' ‘

5. The unit shall carry out the mining operation as pet the conditions stipulated in the mining plan
approved by Deputy Director, Geology and Mining, Tiruppur. .

6. The unit shall providc water sprinkler arrangement to contain the fugitive emission.

7. The unit shall carry out quarrying operation only ifr the permitted arca as per the approved mining
plan. , o P :
8. Tt shall be ensured that the quarrying opcration shall be carried out only between 7.00 A.M. to 5.00
P.M: . ‘

9. No change in mining te¢hnology and scope of working should be made without prior approval of the
SEIAA, Tamil Nadu. . ' ' : o

10. No change in the calendar plan including excavation, quantum of mineral should be made.

11. Vehicular emissions shall be kept under control and shall be regularly monitored. The mineral
transportation shall be carricd -out through the covered trucks only and the vehicles carrying the
mineral shall not be overloaded. _ _ _
12. In case of revision of consent fee by the government, the unit shall remit the difference in amount
within-one moenth from the date of notification. Failing to rerit the consent fee, this consent order will

~be withdrawn without any notice and further action will be initiated against the unit as per law.

13. The unit shall not use "use afid throwaway plastics" such as plastic sheets used for food wrapping,
spreading on dining table etc., plastic plates, plastic coated tea cups, plastic tumbler, water pouches
and packets, plastic straw, plastic carry bags and plastic flags irrespective of thickness, within the
industry premiscs. Instead unit shalt encourage use of eco-friendly alternative such as banana leaf,
arccanut palm plate, stainless steel glass, porcelain plates/cups, cioth bag, jute bags etc.,

14. The unit shall continué to develop the green belt within its premiscs and it shall mark the arca of
green belt with latitude and longitude by using GPS and submit in the form of photographs.

15. The unit shall ensure that the operation of the unit shall not give raise to any complaint from the
public.

Digitally signed by V.

V. SWAMINATHAN swaminatHan
; " Date: 2021.10.01 15:23:02 +05'30°
_District Environmental Engineer,
Tamil Nadu Pollution Control Board,
TIRUPPUR SOUTH
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GENERAL CONDITIONS

The occupier shall make an application along with the prescribed consent fee for grant of renewal of
consent at least 60 days before the date of expiry of this Consent Order along with all the required

- particulars ensuring that there is no change in production quantity and emission.

This Consent is given by the Board in consideration ofithe particulars given in the application. Any
change or alteration or deviation made in-actual practice from the particulars furnished, in the
application will also be ground for review/variation/revocation of the Consent Order under Section 21
of the Act.

The conditions imposed shall continue in force until revoked under Section 2] of the Act.

After the issue of this order, all the ‘Consent to Operate’ orders issued previously under Air
(Prevention and Control of Pollution) Act, 1981 as amended stands defunct.

The occupier sh‘al.l’mai-ntai',n an Inspection Register in the factory so that the inspecting officer shali
record the details of the observations ahd instructions issued to the unit at the'time of inspection for
adherence. ‘ '

. @ T . . .
The occupier shall provide and maintain an altérnate power supply along with separate energy meter
for the Air Pollution Control measures sufficient to ensure continuous operation of al pollution
control equipments to ensurc compliance.

. The occupier shal} provide alf facilities to the Board officials for collection of samples in and around

the factory at any time.

The applicant éh'a_ll display the flow diagram of the sources of emission.and pollution control systems
provided at the site.”

The liquid effiuent arising out of the operation of the air pollution control equipment shall also be
treated in a manner and to the satisfaction of standards prescribed by the Board in accordance with the

. provisions of Water (Prevention and Control of Pollution) Act, 1974 ag amended.

The air pollution control equipments, location of inspection chambers and sampling port holes shall be
made casily accessible at all time.

In casc of any cpisodal discharge of emission, the industry shall take immediate action to bring down
the emission within the limits prescribed by the Board.

[fapplicable, the occupier has to comply with the provisions of Public Liability Insurance Act, 199] to
provide immediate relief'in the event of any hazard to human beings, other living creatures/plants and
properiics whilc handling and storage of hazardous substances,

The-issuance of this consent does not authorize or approve the construction of any physical structures

or facilities or the undertaking of any work in any natural w'atercou(rse or in Government Poromboke

lands:
The'issuance of this Consent does not convey any property right in either real personal property or any

' exclusive-privileges, nor does it authorize any injury to private property or Government property or

any invasion of personal rights nor any infringement of Central, State [aws or regulation.

The occupier shall forth with kcep the Board informed of any accident of unforeseen act or event of
any poisonous, noxious or polluting matter or emissions are being discharged into stream or well or air
as‘a result of such disch-agjgc', water or air is being polluted. ‘

If due to any technologicatrimprovements or otherwise the Board is of opinion that all or any of the
conditions referred to above requires variation (including the change of any treatment system, either in
whole or in part) the Board shall, after giving the applicant an opportunity of being heard, vary all or .
any of such conditions and thgreupon the applicant shall be bound to comply with the conditions as so
varied. ' » ‘

In case there is any change in the constitution of the management, the occupier of the new

‘management shall file fresh application under Air (Prevention and Control of Pollution) Act, 1981, as

amended in Form-I alongwith relevant documents of change of management immediately and get the
necessary amendment with renewal of consent order.

In case thiere is any change in the name of the company alone, the occupier shall inform the same with
relevant documents immediately and get the necessary amendments for the change of name from the
Board.




Ko

19, The occupier shall display this consent order granted to him in a prominent place for perusal of the
inspecting Officers of this Board. ,

X L Digltallysignéd by V.
V. SWAMINATHAN swamnatan .
©, /7 Date: 20211001 15:23:21 +05'30"
District Environiental Engineer,
Tamil Nadu- Pollution Control Board,
" TIRUPPUR SOUTH

- ot
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‘Category of the Industry :-

RED |

,v.';CONSENT ORDERNO 2105141054282 o DATED 01/10/2921

:  : PROCEEDINGS NO'F. 1539TPS/RS/DEE/TNPCB/TPS/W/ZOZ1  DATED: 01/102021

SUB Tam11 Nadu Pollutlon Control Board CONSENT TO OPERATE — DIRECT —M/s K
.- MARUTHACHALAMQUARRY , S.F:No. 530/2A3(Part), MAIVADI villageMadathukulam TFaluk -
e and Tiruppur District - Consent for the operation of the plant and discharge of sewage and/or trade S
» o effluent under Section25 of the Water- (Prevention: and Control of Pollut1on) Act;: 1974 as amended '
oo in 1988 (Central Act 6 of 1974) lssued- Re : . _ . '

" Ref: 1, Unit Apphcatlon No. 41054282 Dated: 30/09.2021.
© 2.IR.No :F.1539TPS/RS/ABE/TPS/202] dated 01012021 -
3 Mmutes of DLCC(, M eetmg held 01’“. "0_’;_2021 v1de 1tem no 204 04

“CONSENT TO OPER.A TE is hereby g1anted undt:r %eumn 25 of the Water ('Preventlon and Control of Pollutxon) Act 1974 as .

amended in 1988 (Central Act; 6 of 19"4) (heremaftez 1efeued tor¢ dé. “The Act”) and lhe rules and orders made there undcr to”

The Plopnetor ; N .
f Ms . KMARUTHACHALAM QUARRY
SFNoSI0RAPar),
'MAIVADI Village,
- ‘Madathukulam T: aluk
Tir uppur Dlstrlct

Author’isihg the occupier to. make ,di,schargé of ”sewa.gé and;

‘ Thls is subject to the prov1510ns of thc Act, the mles and the 01ders made there under and the tc,rms and condmons mcorporated o
under the Spec1al and General condltxons stlpulated in thc Conscnt Ordex 1ssued earher and subject to the specml condmons annexea.

" This CONSENT is valid forv_' tﬁg" p’e'fiod ending March -3“1-, 2026

Dlgxtally signed by V.

V SWAMINATHAN “SWAMINATHAN

Dater2021,100F 15:24:23 405'30°

- District Envnronmental Engineer,
_ Tamil Nadu Pollution Control Board,
: . TIRUPPUR SOUTH

To N
The Propu\,tor : : v
M/s K MARUTHACHALANI QUARRY,’
“SF.No. 530/2A3(Part) '
‘ Myvad1 V1llage
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" Copyto:

L Thc Comrmsswner MADA’ I'HUKULAM Panchayat Umon Madathukulam Taluk, Tnuppur Dlstnct .
2 Copy submitted to the Member Sec1etary, Tannl Nadu Pollutxon Control Board Chennai for favour of kind mformatlon

BNCH Copy submxtted fo the JCEE-Momtormg, Tamll Nadu Pollutlon Control Board Cmmbatore for favom of kind mformatlon
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SPECIAL; CONDITIONS

ThlS consent to operate

”valld for operatmg the ,;fac1l1ty for the manufacture of products (Col 2) at thev, e

rate-(Col. 3). mentioned below. Any change in the products and its quantlty has to be brought to the S

e “riotice of the Board and fresh-consent has to be: obtamed

‘z:DeSCl‘lptlon RN,

A Nedt s s
I Product Detalls

e

il 0. 82 0 hectare

e 2 Quarrymg of Gravel |n an extented ofO 82 0 510 el Cum

o j;,jlni‘fﬁaént‘fy. jf:

o -hereunder

‘|hectare”

2 ThlS consetit to operate is vahd for operatmg the fa01l1ty w1th the: below rnentloned perrmtted outlets
- for the discharge of sewage/trade effluent. Any change in the outlets and the quan‘uty has to- be '
- brought to the notice of the Board and fresh as: to be obtained.

. ‘_‘:“O.utlet‘ No Descrlptlon of Outlet

.Max1mum ‘ ‘ally dlscharge Pomt of dlsposal

1 On Industrys own land

i 1] Quarrying of Rough Stone inan extented of 58’2:05 o tcum-o.oo |

jzv.'f-The efﬂuent d1schar ¢ shall ; 55 hetoleranceants aslaiddown =~ b




TIWIILNADU POI.LUTION GONTRDI. BOARD

e

| S‘ Parameters S Unlt '»-‘TOLERANCE LIMITS OUTLETS -Nos
N° . ‘;Sewage “ Trade Efﬂuent R

2 | Temperature . . L e SR

3, |Paticle size of Suspended B B B
- _|solids

4. |Total Suspended Solids * |lmg/l” (30

5.7 | Total Dissolved sohds 0 mgt e
.| (inorganic) | S . T

6. |Oil & Grease = - jmglt -

7;:; {Biochemical Oxygen " Cqmg/ll - 4200
" |Demand (3 daysat270C) | T )

8. “{Chermical Oxygen Dernand

9, - Chloride (asCly -

10 - |Sulphates (as SO4) -

11, | Total Residual Chlorine | |

12. | Ammonical Nitrogen (as N)’ T

|13. Total KJeldahl N1trogen (as m
o N) il

" 14, |Free Ammonia (as NH3)

| 15. |Arsenic (as As)"

16, [Mercury (as Hg)

1 17. |Lead (as Pb) -

s, | '*Cadmmm(as Cd)

19, |Hexavalent Ch.rormum (as

o 1Cr6)
T 20, ,Total Chronnum (as Cr)

21, - Copper (as Cu)

22. |Zine (as Zn)

23. | Selenium (as Se)

24, Nickel (as N1)

" 25, |Boron (as B) L imght

1 26. |Percent Sodlum T L7 S

" 27. " |Residual Sodium Carbonate mg/lf"" SR PR S

28, |Cyanide (as CN) i mglt e

| 29.|Fluoride (as F) - ’ "‘f‘ mg/l

"’30;‘*DlssolvedPhosphates(asP) mg/t e

L ap Sulphlde (as S mg/li. F e e

~[+33: | Phenolic Compounds (as mg/l b e e

|C6H50H)

| 34, |Radioactive rnaterlals a) micr'ow - L
o[ oo tAlpha emitters ‘ o cune/ml |-

- 135, |Radioactive materials. b) fmicfo e |

SRS ) NS Beta. emltfers e cur1e/ml B
“,36,.'.",’Fecal Cohform LT MPN/IOOml -

A AT e q -L‘LL,‘ R - T . Y. L, R . . 4 N a4 o4 . o~y e



e into storm water ‘dra e

- 14,  In the case-of zero liquid di effhient units, the ‘shall adhere the following conditions . -
. aslaidunder. . - o ‘ : § e et ‘

~1). The occupier shall:ensure.

- treated effluent on land or into.any water bodies et

time. o ‘

i) The occupier shal

" Consent Order and fromtime to time
- ..per provisions of the Act in case of no;
“The occupier shall develop adequate wi
Heotare. - .
_ The-occupier shall

_permeate/Evaporator condensate sh
 disposed off with the reject managem
Copremuses. o e el e o B R O R
. it) The occupier shall operate and maintain the teject management system effectively and recover the -
~.iv) In case of failure to achieve zero discharge of effluents for any reason, the occupier shall stop its
production and operations forthwith and shall be reported to the Member Secretary/Joint Chief -

__ TAMILHADU POLLUTION CONTROL BOARD

The oceupiet shall maintain the Electro Magnetic Flow Meters/water Meters installed at the inlet of "

.

~the water supply connection for each-of the purposes mentioned below for assessing the quantity of

“water used and ensuring that such meters are easily accessible for ifispection and maintenance and for~
~otherpurposes-of the Act. = - e T R R JE N

& Tndustrial Cooling, Spraying in mine pits or boiler feed. -
‘b Domesticpupose. ...

¢ Process. v T T s e

.. The occupier shall maintain the Electro Magnetic Flow Meters with comiputer recording arrangement

. for measuring the: quantity of effluent generated and treated for the monitoring purposes of the Act. .

" Log book for each of the unit operations of ETP have to be maintained to reflect the working .
““condition of ETP along with the readings of the Electro Magnetic Flow Meters installed to-assess: . -

- _effluent quantity and the same shall be furnished for verification of the Board officials during .
~inspection. . B R TN P .

. The occupier shall at his own cost get the samples of effluent/surface water/ground water collected in~ ~~~
‘and around the unit by Board officials and analyzed by the TNPC Board Laboratory periodically. . = -~

- Any upset condition in any of the plants of the ‘factory which is, likely to result in increased effluent.- .-

discharge and result in violation of the ‘standard tioned-in SL. No.3:above shall be reported to the:

 Member Secretary / Joint.Chief Environme 11 Enginéer-Monitoting and the concerned -
- District/Assistant Environmental Engineer of the Board by mail immediately and subsequently by = -
- Postwith full details of ‘S-ucll'ups;_é:’c.’vc'oﬁq: S : :

The occupier shall always comply a rect1ons 1ssuedbythe Board in this

negligence. The occupier shall be liable for action as”

,’“‘ei-,o. ny rder/dire,cf;ions issued. R -
rate of 400 numbers of trees per

The. occupier shall ‘ """"ith'er treated or 'ﬁntrea'ted -

‘ref;iéfé‘ liquid o discharge of untree}ted /

th o liquid discharge treatment components”
reatment systems at.all times and ensure that the RO

cess and the final RO reject shall be
y zero liquid discharge of effluents in the =~ -

_ operate and
comprising.of Primary, Secondary and terti

" salt from the system which shall be reused in the process if reusable or shall be disposed off as ETP

. ‘Envirbnmental‘~En:gin‘e’-er—Monit0ring'-:a'nd the concerned District/Assistant Environmental Engineer of
_ the Board by e-mail immediately and subsequently by Post with full details of such upset condition. -

v).The occupier shall restart the production only after ascertaining that the Zero discharge treatment =
+ system can perform effectively for'ac‘:h‘iv‘eying‘-zféro-di’s‘charge of effluents. - . S
- Additional Conditions: I



- TAMILNADU POLLUTION CONTROL BOARD

-~ 1. The unithas to ensure that no trade effluent shall be generated from the process. o
- 2. The unit shall ensure that the sewage is disposed through the septic tank arrangements.
3. The unit shall comply with the conditions stipulated in the Environmental clearance issued to the: ..
unit vide Letter No.SEIAA-TN/F.No.7898/1(a)/EC.No0.4696/2020 Dated:21.08.2021. :
4. The project proponent shall furnish lease agreement to this office before commissioning. Since the
‘Environmental Clearance is valid from the date of execution of the mining lease and accordingly the. .
issue of consent. C o v ; . o ,
+-5. The unit shall comply with the conditions stipulated in the mining lease issued by the Deputy -
. Director, Geology & Mining, Tiruppur. - L T
6. The unit shall carry out the mining operation as per the conditions stipulated in the mining plan
approved by Deputy Director, Geology and Mining, Tiruppur. * -~ - A o
. 7. The unit shall provide water sprinkler arrangement to contain the fugitive emission. - - .
‘ 81 The unit shall carry-out quartying operation only in the permitted area as per the approved mining-
9. The-unit shall ensure that First Aid Box is availableé at site at all time. . R A Lo
~10. It shall be ensured that the quarrying operation shall be carried out only between 7.00 A.M. to 5.00-
- 11. No change in mining technology and scope of working should be made without prior:approval.of -

- the SEIAA, Tamil Nadu, - ©

" "13. Vehicular emissions shall be kept under control

12 No change inthecalendar plan including excavation, uantun of mineral should be made,
.and shall be regularly monitored. The mineral
red trucks only and the vehicles carrying the

mineral shall not be overloaded. .

 transportation-shall be carried -out through the co

~ - 14..In case of revision of consent fee by the government, the unit shall remit the difference in amount -
- within one month from the date of notification. Failing t
- be withdrawn without any notice and furth
-15./The unit shall not use "use and tk
- spreading on dining table etc., plast
- and packets, plastic straw, plastic.¢
+ - -industry premises. Instead unit shal
+-arecanut-palm plate, stainless s
- 16. The unit shall continue t

be initiated against the unit as per law.

friendly alternative such as banana leaf; -
tes/cups, cloth bag, jute bags etc, = -~

R : vitk i of photographs: - v
- 17, The unit shall ens s¢ to any complaint from the

o public.

tDIgItélIy signed‘SyV. o

AN SWAMINATHAN - - R

A o Date:2021.1001 152453 40530 .

- District Environmental Engineer; .-
adu-Pollution Control Board, -

2" TIRUPPUR . SOUTH .

Temit the consent fee, this consent order will -~
such. as plastic sheets used for food- wrapping, -

¢ coated tea cups, plastic tumbler, water pouches "
astic.flags irrespective of thickness, within the . .

d it shall mark the area of .
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* .~ in and around the factory at any time...

.. The occupier shall display the ﬂow dragram of tl
~  systems provided at the ETP site.: L

."The occuprer shall c ,llect treat the
‘canteen and convert 1nto organrc compost

The occupier shall segregate the Hazardotis waste from other sohd“wastes and comply in accordance
- with Hazardous Wastes (Management Handll

- The occupier shall mainitain good hou

-All pipes, valves, sewers and drains shall be, leak proof Floor washmgs shall be admrtted 1nto ‘the
~trade effluent collectron system only and-s

: ‘j,-_'fThe_. .ccupler shall make an appllcat1on alon with ,he prescrrbed consent fee for grant of renewal of ,
- ..consent atleast 60.days before the date of ex
-‘"_f’fpartrculars ensur1ngf 'fhat ‘there’ 1s no’ change ir
- .effluent. e . y i |
. This Consent is 1ssued by the Board in consrderatmn of the partrculars g1ven in the apphcatron Any
" _change or alteration or deviation made in actual practice from the particulars furnished in the-
- “application will-also be ground for review/variation/revocation of the Consent Order under. Section 27

* " of the' Act and to:make such variation as deemed fit for the purpose of the Act. :

. The consent’ cond1t10ns 1mposed in th1s order shall contlnue m force unt1l revoked under Sectron
U 27(2) of the Act.

’ ‘.'fAfter the issue of this order, all the ‘Consent to Operate orders 1ssued previously under Water |
. (Prevention and Control of Pollutlon) Act, 1974 as amended stands defunct.

" 'The ‘occupier shall maintain an Inspection Register in the factory so that the inspecting ofﬁcer shall o
record the details of. the observations and mstructrons 1ssued to the unit at the time of 1nspect10n for .~
“adherence. : . : e _ y

. The: occupier shall provrde and maintain an alternate power supply along with separate energy meter -
- for the Effluent Treatment Plant sufficient to ensure cont1nuous operation of all pollution control
N equtpments to maintain complrance o :

of this Consent Order along with all the required

The occupier shall prov1de all facﬂrtres to the Board ofﬁcrals ’ vrfrnspectron and collectron of samples o

sources of efﬂuent generat1on and pollution cont1ol

The solld waste such as sweepmgs wastage" package empty fcontamers resrdues sludge 1nclud1ng
) ;collected wrthm the | remrses of the: 1ndustr1al plant shall be

;wastes l1ke food waste green waste generated from the’

-and- Transboundary Movement) Rules 2008

»‘ﬁnd the1r way in storm drams or open .

areas.

‘The- occuprer shall ensure that there shall 10t be 1vers10n or by- pass of trade effluent on. land or’

into any water sources.,

_The occupier shall ensure that sola1 Evaporat1on pans shall be constructed in such a way that the
bottom of the solar pan is at least I m above the Ground level (if applicable).

‘The occupier shall* furmsh the followrng returns 1n ‘the prescrrbed formats to the concerned District
. office-regularly. -

) Monthly water consumptron retums of each of the purposes w1th water meter readrngs in Form-I on

* or before 5th of every month. e
) Yearly retuin on Hazardous wastes generated: and accumulated for the period from 1st April to 3 lst_ IR
~ March in Form—4 before the end of the subsequent 30th June of every year (if appl1cable) .
" ¢) Yearly Environmental Statement for the period from 1st April to'3 1 st March in Form -V before the

- . end-of the subsequent 30th September of every year(if applicable). .

If applicable, the. occup1er has to comply with the provisions of Public L1ab111ty Insurance Act, 1991 to : -
. provide immediate relief in the event.of any hazard to human bemgs other 11v1ng creatures/plants and '
properties while handhng and storage of hazardous substances. "

- The issudnce of this ‘consent does niot authorize or approve: the construction of any physrcal structures .-
- or facilities ‘or the’ undertakmg of any work in: any natural Watercourse orin Govemment Poromboke -
lands. : . : .

19 o The 1ssuance of thrs Consent does not convey any property rlght in e1ther real personal property or any o

T LY T, AR ST U A T A T T 2, S ST Y R

roductron quant1ty and change in: sewage/Trade



,20 ., B

21
"o conditions referred to above requires variation (including the change of any treatment system, either in .
" whole-or in part) the Board shall; after giving the applicant an opportunity of being heard, vary all or -~
~ any of such conditions and thereupon, the applicant shall be bound to comply with the conditions as so

2

v . the necessary amendment with renewal of consent order. -
230 ‘
. relevant documents immediately and get the necessary amendments for the change of name from the

24, -
. - inspecting Officers of this Board. =~ =

g Ve vl B

| L
TAMILNADY POLLUTION CONTROL BOARD

The occupier shail fosth with keep the Board informed of any accident of unforeseen act or event of
any poisonous, noxious or polluting matter Or emissions are being discharged into stream or well orair’

“'as aresult of such discharge, water or air is.being polluted. - S . L
~If due to any technoelogical improvements or otherwise the Board is of opinion that all orany of the. .

varied.

" In case there is any change in the ',c';dii‘ls;_tittf;{iohf_f(‘)f,ﬁhc'manag.eni'ent;f the occupier of the. new
. management shall file-fresh application under Water (Prevention and Control of Pollution) Act, 1974, -
* . ag-amended in Form-II alongwith relevant documents of change of management immediately and get

In ¢ase there is any change in the name of the C'VOmp‘ahy‘alone,"the"oécupie'r shall inform the same with

The _o'_ccupier'shéll display this .con;sénf.6rdér:giaﬁfﬁédvzv.fco ._hi‘r'n'in a proiﬁiﬁéﬁt place for p,éi'p1sal of the

Digitally signed by V. K
ANSWAMINATHAN .+ =0
e * " "Dater 20211001 1525140530
District Environmental Engineer, "
Tamil Nadu Pollution Control Board,” =~ .~
" TIRUPPURSOUTH
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. M/S.HANUMAN EXPLOSIVES PVT.LTD., |

_ Survey No.898,‘Chinnamaruthur Village, DharapuramTaluk, TIRUPUR (Dt), T émil Nadu
Licence No: E/SC/TN/22/7 14(E97779), E/ SC/TN/22/7 37(E97783), B/SC/TN/22/734(E97787),
E/‘SC/TN/22/733(E97791), E/SC/TN/22/736(E97794), E/SC/TN/22/7 35(E97797).

To

, K;Maruthasalam,
S/o.R.Kalimuthu,
1263, Narasingapuram,
~ Myvadi,
Madathukulam.

REF : your letter dated. _
- SUB: Regarding blasting work and-using explosives in your proposed quarry.

Respected Sir, | ' ' '
We possesthe licence for the use of explosives underform 22
o licenceNo:E/ SC/TN/22/737(E97783) situated in survey SE NO.898,Chinnamaruthur,

o Piehaikéilpat_tyvillage,Dharapuram(Tk),Tiruppur(Dt} ), TamilNadu. Our office functionsat . -
address 322,AgaramX road,kamakkapalayam(PO),Attur,Thalaivasal?Salem(Dt),TamilNadu. .

We opérate 2 explosives vans for transporting detonators and clasg;2:mixture separately

* formour magazine to your work site. We also provide well experienced and licenced blasters

and shot firer for safe blasting without untoward incident. , - 7
'~ Weare willing to undertake work on contract basisat'your SF NO 530/2A3 Area: .
~0.82.0 Hectare in Myvadi Village, Madathukulam(TK), Tirupurl(Dt). '

Thanking you
ENCLOSURE © TORHANUMANEXPLOSIVES
- LLICENCE COPY | For /s HANUMAN EXPLOSISES PUT:ERG,

N AUTHORISED S'GNATORY

322, Agaram X Road, Kamakkapalayam PO, Attur,‘Thalaivasal, Salem(DT), Tamil Nadu. PIN: 636112



R TP | Government of Indla
. e 3 3T FHAT | Ministry of Commerce & Industry
mﬂ'ﬂ' aur feees ?R‘&’IT IS (ﬂ!ﬂ) | Petroleum & Explosives Safety Organisation (PESO)
q?i' TH- faTwRes ﬁﬁﬂ?T | Formerly- Department of Exploswes .
A 3?\'1' D - f&fe, selier 1-8, GERT T, MEN a7 |A& D - ng, Block 1-8, IInd Floor, Shastri Bhavan
© 26 733A S, sjIwEah dovt | 26 Haddous Road, Nungambakkam Chennai 600006
YT (Phone):- 28281023 | f}»—ﬂ (Rax):- 28284848

N m(No.):E/SC/TN/22/737(E97783) , festia (Date): 11/03/2020

ﬁ?ﬂﬁno;

M/S HANUMAN EXPLOSIVES PVT.LTD,,
322, Agaram X Road, Kamakkapalayam PO, Attur, Town/V illage - SALEM

Dlstrlct-SALEM State-Tamil Nadu, Pincode - 636112

ﬁ‘SPT 1 - Survey No.898 (Magazme-2), TTH Chinnamaruthur, Dharapuram Taluk, fSIelT TIRUPUR, 354 Tamil
' Nadu ¥ FEAM/S. HANUMAN EXPLOSIVES PVT.LTD.ZaRT faehies & HorahieT 7 39T & v
ool ] TaEhITeh foRIH, 2008 & aaa‘ra LE-3 3 ST srgafeer £3) E/SC/TN/22/737(E97783) &
weiver Haet Al
( Freee B AT / A wde W A t!ﬁa?i?l)

Subject: = Possession for Use of of Exploswes from magazine situated at Survey No. :898 (Magazine-2),
" Chinnamaruthur, Dharapuram Taluk, Dist. TIRUPUR, Tamil Nadu -Licence
No.: E/SC/TN/22/737(E97783) granted in Form LE-3 of Explosives Rules, 2008 -
( Amendment of Quantity of Exploswes/Monthly Purchase lelt)

:H@am Sir,

- 7-~WWWWWG@TXW18/12/2019%@%3#!

Please refer to your Jetter no. x dated.18/12/2019.

IgATeT TEAT E/SC/TN/22/737(E97783) mmﬁM/mmmm#WWﬁw
mfrﬁmm yslt ST T 81

' The Licence No E/SC/TN/22/737(E97783) is forwarded herewith duly amended in respect of followmgs ;

Qt.ant-ty of Exploswes,’Mont'; ¥y Pyrchase Limi¢

mmwmﬁmmmaﬁmmama@ml

~ The: licence capaclty at any one time shall not exceed the kinds and quantities mentioned below ; -

No  Explosive(s) = . Class Div SubDiv Capacity Unit
1 Nitrate Mixture ’ 2 0 0 250  Kg.
2 Detonating Fuse 62 0 - 1500 Mtrs
"3 Safety Fuse ’ 6 1 0 1000  Mtrs
4 Electric and/or Ordinary Detonators 6 3 0

5000 Nos.



b6

wmwﬁamﬁmmmﬁmaﬁrm@ma(@ﬁumammma:mm
15 317“ '

= Quantlty of explosives to be purchased ina calendar month[appllcable for licence under article 3(b) and ©]:15
‘ tlmes as above. ' ‘

a‘eraa?ﬁﬂ%a fe=nal mi'rzozsaa?qq—cwévﬁl
. This Licence shall remain valid till31st day of March 2023

m%mmw%ammﬁm 2008 %mﬂllzﬁmmﬂwaﬁlm
tna?\’ré:l

For further revalidation(if requxred), please follow the procedure under Rule 112 of Explosives Rules, 2008. Receipt
~ of this letter may please be acknowledged.

$aEIT | Your's faithfully

(&.¥.9i37 | D.C.PANDEY)
ﬁ'{:‘ﬁﬁ =T | Controller of Explosives
Tam qHEq ﬁ?—'m (GEECT | For Joint ‘Chief Controller of Explosives’
aﬁ?l‘uﬂﬂ'ﬂ' T | South Circle, Chennai
giafafd ﬁlﬁ?f | Copy Forwarded to:

1. . District Maglstrate, TIRUPUR, Tamil Nadu with reference to his Noc No: r.dis.no.5846/2017/c2 Dated:
11/12/2017
2. - Superintendent of Police, TIRUPUR Tamll Nadu.

ol g AT ﬁw’lw T2 | For Joint Chief Controller of
Explosives

, : : - EiaunTd, ﬂﬁﬂ South Circle, Chennai
(mmﬂﬁmﬁf@u% QWBﬂﬁ*ﬁUBﬂrﬁmh@ //peso.gov.in &H.)

- (For more information regarding status,fees and other details please visit our web51te http://peso.gov.in)

- Disclaimer ¥ This page gives the latest action faken by this f}i;,mnlaimn on your ‘tpgriiuxﬁcn This page is
‘minde available for the information of concerned zapph(ant/imemw only. For documentry purposes, only the
original documents issued under the seal and signatare of the respective offices of Petroleum & Explosives
Safety Organization, shall be valid. All efforts have been made to secure this information, However, PESO
will not be responsible for any misuse of the information by unauthorised persons ;mmdmg the hackers.
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enieumy - senym ] - .s.orewr.530/2A-60 Smrsdloremn |

. Opfllise - G iuns,

- O mret:29.07.2022. . -
2. LOGWUTL.6) SIGWETOT GuL Ly ouemii el giaei
. (wewreuib - 3), L SSISEGMLD UL LML SpilauhlGme .

| L umrsmsu 1,$]@(ﬂesmq5g,lr&mm g/@u&umﬂ@g@,aﬂ@mmnwrm

et £ 30.09.22.
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PROCEEDINGS OF THE DEPUTY DIRECTOR OF GEOLOGY AND MINING,
N o TIRUPPUR i -

| Present : Thiru.K.Ramesh, M.chf

i

' Rec.No. 442/2017/Mines . Date: 25.01.2022
Sub: Mines and Minerals — Rough Stone — Tiruppur District
~ _ SFNo. 530/2A3 (Part) of Myvadi- village -
,  Madathukulam Taluk - over an extent of 0.82.0 Hects.
- .. of patta lands - Application preferred by Thiru. K.
' - Maruthachalam, S/o. R. Kalimuthu for the grant of
Rough Stone and Gravel Quarry Lease — Approved
Mining Plan and Environmental Clearance obtained -
Quarry Lease granted - Orders issued. |

Ref: 1. Application of Thiru. K. Maruthachalam, S/o. R.
o . Kalimuthu, 1263, Narasingapuram, Myvadi =~
village, Madathukulam Taluk dated 18.04.2017.""
Tahsildar, Madathukulam letter in R.c. No.

ated 18.04.201

Land ave
Officer; U

-Director,
R.C. No.

. Chennai v
- /1(2) /EC.
Myvadi- Vilk

dated 12.0 L
G.0O. (M 5 - ((MMC-1) -
: Departmet 20 o
- 10. The Assi Mines), Tiruppur

. One, Thiru. K. Maruth S/o. R. Kalimuthu, 1263,
‘Narasingapuram, Myvadi village, M ath kulam Taluk has applied for grant of
>:quar.rying lease to quarry rough ton nd gravel in patta S.F.No. 530/2A3 -

(Paijt)'o'ver an extent of 0.82.0 He Myvad_i village, Madathukulam Taluk,




Tiruppur District for a penod of: ﬁve years under Rule 19(1) of Tamil Nadu

Mlnor Mineral Concessmn Rules 1959 V1de references 1st c1ted

2.+ The Tahsildar vMadathukulam | Revenue’ Divisioinal 'Ofﬁcer
Udumalal and the Deputy Director (M1nes), Tlruppur have. submltted thelr
reports, with: the- recommendat1on for the grant of quarry lease to the applicant

with certain cond1t1ons v1de references 2nd, Srd and 4t cited respect1ve1y

3, Based on the recommendatlon of the Tahsildar, Madathukulam'
Revenue D1V1$101na.1 Officer, Uduma1a1 and the Deputy Director (Mines),
T1ruppur over an extént of O 82.0 hects 1n patta S.F. No 530/2A3 (Part) of

: ”Myvad1 village, Madathukulam Taluk Tiruppur District was considered as

: prec1se area for grant of quarrymg lease for rough stone & gravel for 5 years

tant Geologist' on
-d,reported that the

‘.'s1de was totally removed';

aio‘ngwith Special Re
Wthh ‘were passmg on

om the area ‘as d1rected in commun1cat1on letter dated"

: 020 and therefore recom grant of quarry lease to the:

11cant in the subject area.

sed on the reComniendatio'n to the
al Officer, 'Udumalai the Deputy ‘
: mental clearance 1ssued by the

,nt Authorlty dated 21.08.2021, |

o: Th1ru K. Maruthachalam
S‘/ o.R. Kallmuthu for quarrylng anditi ansportatmn of rough stone and gravel,

,quarry lease is ‘hereby granted




72
over an extent of 0.82.0 hects in _patta S.F.No. 530/2A3 (Part) of Myvadi
v111age, Madathukulam Taluk, Tiruppur District for a period of five years from

25. 01 2022 to 24.01. 2027 under. rule 19(1)(b) and 20 of Tamil Nadu Minor

' M1neral Concess1on Rules 1959, subJect to the following spec1al conditions and

_also the conditions imposed in Env1ronmental Clearance issued by State Level
31 Env1ronmental Impact- Assessment Author1ty, Chenna1 along with the

- '-:cond1t1ons prescr1bed in the Annexure to this order

'*Sp"ecial Condit-ions :

l Necessary Se1gn1orage Fee has to be collected as per Appendlx - II of
“Tamil Nadu - Minor M1neral Concess1on Rules, 1959 for the quantity
transported o : it -

ty zome of 7.5ms should be left _oﬁf for theadjacent patta lands.

,arance letter
0 dt. 21.08.2021

1 R ; ~_Ofﬁcer, Udumala1
2. Tahsildar ulam -

3. Village Ad; Ofﬁcer Myvad1

4. Stock File = .
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3. GsgmagTrT Guply @mmﬂuﬁlcﬁl@ﬁ,gﬂ@&@& QiU QAT QIENESILITET
- dgsefliod QUL SEBEHED  1959- 9510 ORI Ay safln  FQE0S
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“The mining lease holder éhall, after ceasing mining operatidns,

- undertake re-grassing the mining area and any other area which may
. have been disturbed due to their mining activities and restore the land to
- a condition which is fit for growth of fooder, flora, fauna etc.”
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fg APPENDIX V

QDI TLANIEA Vo o Biainrestur GousuLbLITe
o g (See Rules 19, 194 and 33) ﬁ LITEDSTILD,
» FORM&OF JOINT AGREEMENT FOR QUARRYING AND CARRYING
“AWAY MINOR MINERALS BY LESSEES IN RYOTWARI
‘ LANDS }r}\l WHICH THE MINERALS BELONG TO THE GOVERNMENT

i. 'G.0.(Ms) No.169, Industries (M‘MC-I‘) Department dated 04.08.2020
ii.  Deputy Director, Geology and Mining, Tiruppur proceedings in R.c. No.
442 / Mines / 2017 dated [){".01.2022.

: ANTICIPA’_I‘E ) SEIGNIORAGE FEE FOR FIVE YEARS : Rs. = 34,50,925/-
~AREA ASSESSMENT FOR FIVE YEARS : <+ Rs. 615/-
- SECURITY DgPOSIT ‘ - Rs. 10,000/ -

o ' o © Rs. 34,61,540/-

8
THIS AGREEMENT MADE THE .ﬂ9 .gn;) day of.  January 2022
between  (1). Thiru. R. Kalimuthu, S/o. Ramasamy Gounder, 30/A2, main
foad, Knshnﬁpuram village, Madathukulam Taluk, Tiruppur District and
(2). Thiru. K Maruthachalam, $/o. R. Kalimuthu, 30/A2, main road,
Knshnapurang village, Madathukulam Taluk, Tiruppur District (hereinafter
referred to as “the  registered holder” which expression shall where the -
context - so gflmits include . his heirs, = executors, administrators, legal
representatives and- assigns) of the first part and Thiru. K. Maruthachalam,
S/o. R. Kalimjuthu, 30/A2, main road, Krishnapuram village, Madathukulam

Taluk Tiruppur District (hereinafter referred to as “the lessee” which
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expression shall where the context so admits shall include his heirs, executors,
administrators, Rgal representatives and assigns) of the second part and. the.
Governor of Tamil Nadu (hereinafter referred to as the Government which

expression shall Bvhere the context so admits shall include his successors in office
~and assigns) of ‘the third part. ' :

8

WHEREAS, the registered holders holds the lands described in the schedule

hereto and intengled to lease out to the lessee of the said lands for the purpose of
quarrying Rough Stone and Gravel in the said lands and to deposit mining waste
in the said lands and has lodged with District Colle

; ctor or the Assistant Director of
Geology and Minfng the lease and accurate map or

sketch of the said lands. -
By 1644
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-~ AND WHEI%EAS, the lessee or tenant of the registered holders has made
application to Dis%rict Collector or the Assistant Director of Geology and Mining of
-the district of Tiruppur (hereinafter referred to as “District Collector or the
Assistant Director of Geology and Mining?) seeking grant of quarrying lease for
quarrying Rough $tone and Gravel in the said lands and to deposit mining waste
- in the said lands and has lodged with District Collector or the Assistant Director of
Geology and Minirg an accurate map or sketch of the said lands.
AND ‘WHEREAS, %he District Collector or the Assistant Director of Geology and 7 g
Mining, acting for and on behalf of the Government has granted a quarrying lease
to the lessee or tenant of the registered holders arid allowed him to commence
quarrying operatiohs for Rough stone and Gravel in the said lands and to deposit

mining waste thereon by the lessee or tenant of the registered holders.
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A%.’WH'EREAS, District Collector or the Assistant Director of Geology and Mining
is prepared to allbw the said registered holders or lessee to commence mining
operations and to deposit mining waste in or on the %d lands described in the

schedule for a tedin of Five years beginning on 2 5.1 day of JANUARY 2022
upon the registered holders and the lessee entering into the agreement here in

contained. g

AND WHEREAS, gthe lessee ha
Assistant Director of Geology a
1_;NO,202,20111:006;?97, dt. 1 1.01

s déposited with the District Collector or the
nd Mining,‘ the sum of Rs. 10,000/- (Chalan
.2022 at SBI, Tiruppur) as Security for the due
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\' - SOLDLITED T b,
g e :
\?\ Aﬁ?;WJHEREAS, the lessee has at the request of the registered holders and in
- Tedamsideration of such approval by District Collector or the Assistant Director of
'Geology and Minisfig of the mining operations  as. hereinbefore recited agreed
to join in these presents for the purpose of entering into covenants, agreements

and provisos herefhafter contained as surety for the registered holders.

‘NOW THESE PRESENTS WITNESS and registered holders and the lessee do

hereby jointly and severally and each of them both individually hereby covenant
and agree with thq;Government as follows:-

1.

" To carry on ,n?ning operations during the said term in a proper and workman
like manner ‘and to deposit mining waste on the lands described in the
schedule hereto-and to answer and to account at all reasonable times to
-Government for all acts and defaults committed by any servants, agents or

workmen employed by the registered holders or lessee in carrying on such
operations or§n making such deposits. ' ’
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Pe-»The lease grantee has paid a sum of Rs. 650/- (Rupees Six hundred and fifty

only) towardsjand assessment / area assessment @ of Rs 150/- per Hectare per

year, in total Rs. 2700/- for the entire lease granted area over an extent of
. 0.82.0 Hect. 1%1 one lumpsum of the whole period of lease (5 years) vide chalan

No. 20220111007062, dated 11.01.2022, Tiruppur to the credit of the
‘Government in addition to the land assessment for the time being payable in
‘respect of theé said lands liable to pay seigniorage on the minerals mined at

the rates prescribed by the Government from time to time.

o

3.  To abide by the rules prescribed by the Government from time to time
regarding quakrying of minor minerals. ' o

4. To keep correct accounts in such form as District Collector or the Assistant

 Director of Géology and Mining shall from time to time required and direct

showing the quantities and other particulars of all minerals obtained by the
registered hotders or the lessee from the said lands and also the number of
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persons employed in carrying on the said mining operations therein and to

prepare and maintain from time to time when so directed by the said District

Collector or the Assistant Director of Geology and Mining complete and

correct plans of all mines and working in the said lands and to allow

any officer there unto authorised by the Director of Geology and Mining,
; Tamil.Nadu, from time to time and at all times to examine such accounts

and any such plans and- to supply and furnish when so required all such
’ info'rmation.and returns regarding all or any of the matters aforesaid as the
- Government may from time to time required and direct.

To allow any officer authorised by the Director of Geology and Mining, Tamil
Nadu in that behalf from time to time and at all times to enter upon any part
of the said lands where mining operations may be carried on for the purpose
of inspecting the same. :

To ;fﬁrthx}éi;ch“send to District Collector or the Assistant Director of Geology

-.and Mining a report of any accident which may occur at or in the said land
and also of the discovery therein of any minerals other than Rough stone and
Gravel. . '

- Not to claim any remission of assessment in respect of any of the said lands

~which shall be rendered unfit for surface cultivation by carrying on of any
mining operations or by the deposit of mining waste unless thirty time of the
assessment thereon has been deducted under proviso 2 here under.

PROVIDED ALWAYS and it is hereby further agreed by and between the parties as
foll ' » ’ ’

oOwWS:-

That it shall be lawful for the registered holders or lessee as the case may be
at any time to cease mining operations under these presents provided the
registered holder or lessee shall pay the Government or District Collector or
_the Assistant Director of Geology and Mining, the land assessment, cess
and seigniorage payable by the registered holders or the lessee under these

presents upto the end of the year in which the registered holders or the lessee _

shall cease such mining operations and shall restore the said lands fence or
-fill in abandoned pits and excavations therein if required by District Collector
or the Assistant Director of Geology and Mining as next hereinafter provided

- and upon, the registered holders or the lessee so doing these presents shall
cease and determine. ‘

That in case the registered holders or lessee shall relinquish the whole or part
of the said lands in case of the expiry or sooner determination of this
agreement then and in any such case, the registered holder or lessee in the
~case of relinquishment and the registered holders and the lessee in
other cases shall restore said lands or the area relinquished or so much
thereof as District Collector or the Assistant Director of Geology and Mining
shall required to be restored to a state fit for cultivation and shall securely
and permanently fence or fill in all abandoned pits and excavation which the
registered holders or the lessee shall be required to so fence or fill them and
in -any such case it may be so fence or fill in any pit ‘or excavation at the
expense of the registered holder or lessee and to apply -the said sum of
~ Rs. 10,000/-  (Chalan No. 20220111006997, dt. 11.01.2022 at SBI,
Tiruppur) so deposited in or towards the cost of so doing and to deduct from
the amount of the said deposit and retain on behalf of the Government a sum
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equal to thirty times the assessment of the said lands which shall have
been rendered unfit for cultivation. If, however the amount of deposit is not

-sufficient to cover the cost of such restoration or fencing or filling as the case

may be or to meet thirty times the assessment of the area rendered
uncultivable, it shall be lawful for the Government to recover the balance by
resort to Civil-Court. L

That all land assessment, cess and seigniorage payable under these presents
shall be recoverable under the provisions of the Madras Revenue ‘Recovery
Act, 1864, or any subsisting statutory modification thereof, as if the same

were arrear of land revenue.

That in the event of any breach of the registered holders or lessee of any of

" the conditions of these presents, it shall be lawful for the Government. to levy

eghanced seigniorage subject to the maximum of five times the normal rate or

, - for Distri¢t Collector or the Assistant Director of Geology and Mining to give

10.

1L

: )" | | -~

'REGISTERED HOLDER LESSE

notice in writing to the registered holder or lessee of his intention to
cancel these presents whereupon the same shall stand cancelled but without
prejudice to any rights which the Government - may have - against the
registered holders or lessee in respect of any antecedent claim or breach of
‘covehiant or condition. ' :

That any notice to be given to registered holder or lessee may be addressed to
their last known place of abode and where a notice has been so addressed it

- shall be deemed to have been. duly served for the purpose of these presents.

Should any question or dispute arise regarding an agreement executed in
pursuance of these rules or any matter or thing connected therewith or the
‘powers of the registered holder or lessee there under, the amount or payment
of ‘the  seigniorage fee or area assessment made payable thereby, the
matter in issue shall be decided by the Director of Geology and Mining, In
case the registered holder/registered ' holders, lessee /lessees, is/are not
satisfied with decision of the Director of Geology and Mining, the matter shall
be referred to the State Government. ’

The Lessee shall abide by the conditions laid down in the payment of Wages

~Act, 1936 (Central Act IV of 1936), the Mines Act, 1952 (Central Act XXXV of
'1952)'and the Indian Explosives Act, 1884 (Central Act IV of 1884).

The date of commencement of the péribd of lease shall be the date on which
the agreement is executed. : o o

The lessee shall pay seignidrage or dead rent whichever is more in respect of
the actual quantity of Mineral removed at the rates prescribed from time to
time in Appendix-II of the Tamil Nadu Minor Mineral Concession Rules 1959.

The léssee shall carryout the quarrying operations in accordance with the
approved mining plan. If the mining operations are not carried out in
accordance with the approved Mining Plan; the District Collector or the

~ Assistant Director’ of Geology and Mining may order suspension. of all

‘quarrying operations and permit contiriuance of quarrying operations, by way
of rectification to restore the conditions as may be necessary in the quarry as

. envisaged under the said mining plan.

The lessee‘,should restrict his mining operation strictly within the
permitted areg as defined in the sketch.
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The terms and conditions are also subject to such further modifications,
deletion and additions, alternations as may be entered by the Government to

~ be included in the agreement to be executed for this purpose. The lessee

should maintain at his cost proper sign boards indicating the Survey

Numbers, years of the lease, name of the lease holder and the lease period

to the satisfaction of the District Colle'ctor/Commissioner of Geology and
- Mining and maintain it all time at the quarry site.

The les',s‘ee should make his own arrangements to form approach road from
“the public road to the place of quarry. : ’ :

The lessee shall strictly adhere to the statutory and safety requirements as
per Act and Rules from time to time. \ '
Quarrying-permission granted for Gravel is valid only for a period of 3 years
from the date of execution of lease deed. ’ »

’-P-"Biétqugify lease is governed by the Tamil Nadu Minor Mineral Concession
- Rules 1959 and M&M(D & R) Act 1957.

As per Approved Mining Plan the total production of Rough Stone and

~ Gravel for the five years lease period is 58205 Cbm and 510 Cbm of
Rough Stone and Gravel respectively. Hence for the purpose of
c,alciilating stamp duty the anticipated Seigniorage fee . is
Rs. 34,50,925/- (Rupees Thirty four lakhs fifty thousand nine hundred
and twenty five only) for the entire lease period of five years.

‘As _per the G.O.(Ms) No.169 Industries (MMC-1) Department dated
04.08.2020, powers have been delegated to the Assistant Director/Deputy
Director at district level to process/grant of mineral concession  of minor
minerals (other than Granite and Eil minor mineral) in respect of patta lands.

As per the amendments made vide G.O.(Ms) No.169 ‘industries (MMC-1)
~ Department dated 04.08.2020 to the Tamil Nadu Minor Mineral Concession
Rules, in rule 2, after clause (3), the following clause shall be inserted,
namely:- : S
“(3-A) “Assistant Director of Geology and Mining” shall include Deputy
- Director of Geology and Mining”. .

" The period of lease covered under this agreement is valid for a period of Five

~ years from 2$.01.2022 to 24.01.2027.
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T | THE SCHEDULE ‘ =9

In the \}illage of Myvadi, Taluk Madathukulam, in the Sub Registration District

of Kaniyur in the Registration District of Tiruppur.

Lease Period :  3(7.01.2022 to 34.01.2027..

Name of | Survey Four Boundaries
the Field tin | North by | South by | East.by
village Number S.F. Nos | S.F. Nos | S.F, Nos.

Madathu
| kulam

530/2A3 | 530/2A3 530/2A3 | 530/2A3
(Part) (Part) - (Part)

530/2A3
(Part)

. In Witness where of (vl). Thiru. R. Kalimuthu, S/o. Rainasamy Gounder,

' 30/A2, niain road, Krishnapuram village, Madathukulam Taluk, Tiruppur D'ist’ri,cbt
and (2). Thiru. K. .Maruthachalar'n, S/o. R. Kalimuthu, 30/A2, main road,
I_{rishna!b-ur_am Village, .Madathukulam’ Taluk, Tiruppur District the Registered
'ho-lders‘ and Thiru. K. Maru_thachalam, S/o0. R. Kalimuthu, 30/A2, main road,
K‘rishn_apuram village, ‘Madathukulam Taluk, Tiruppur District the lessee,
Thi’ru.K.Ra_mes‘h M.Sé.,' ‘Deputy Director, Geology and Mining, Tiruppur acting for
and on behalf of and by the order and- direction of the Govérnor of Tamil Nadu have

hereunto set their hands. .
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: .(Sbigned by the above named the (Signed b‘y the above named the

Permit holder in the presence of ) Lessor in the presence of ) :
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4 o Government of India

WGHSTEOLD &I
- Marudhachalam K

S, weswDIOB 1051975
Male

" gammungs

4346 2176 6764

' /~'v, L e ~
INCOME TAX DEPARTMENT

GOVT. OF INDIA
K MARUTHACHALAM ‘ ‘

KALIMUTHU
B 10/05/1-976‘
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_,,".Thlru K. Ramesh, M Se., . & .The Sub Registrar,
Deputy Director, ‘ -+ Kaniyur - '
Geology and M1n1ng, ‘ ; e S

' -T1ruppur

 Re.No. 442/2017 /Mines Dated %".01.2022.

Sir, . . ‘ —

Sub: Mmes and Minerals — Tiruppur District — Madathukulam
Taluk — Myvadi Village -~ S.F. No. 530 /2A3 (Part) —-0.82.0
Hects. of patta land — Rough Stone and Gravel quarry
lease granted to- Thiru. K. Maruchachalam, S/o.
Kalimuthu — Lease deed executed - Registration of lease
deed - requested — Regardmg '

Ref: 1. Deputy Director, Geology and Mlnmg, Tlruppur
S Proceedings No. 442/2017 /Mines dated .01.2022.
2. G.O. (Ms) No.169 Industr1es (MMC.1) Department
dated 04.08.2020
3. Tamil Nadu Government Gazette Extraordinary
. No.315 dated 04.08.2020. :

dedekddhkk

A Quarry lease has‘beeril granted to Thiru. K. Maruthaehalam, S/o. R.
Kalimuthu, Door No. 1263, Narasingapuram, Myvadi Village,"Madathukulam
‘. Taluk to quarry Rough Stone and Gravel over an extent of 0.82.0.Hects of patta
land in S.F.No. 530'/ 2A3 (Part) of Myvadi village, Madathukulam Taluk
Tlmppur District vide the reference 1st cited for a period of 5 years from
/

Y .01.2022 to ,'2\\ 01.2027.

 As per Rule 34 of Tamil Nadu Minor Mineral Concessmn Rules 1959 the
~lease agreement (Appendix - V) has to be registered compulsorﬂy at the

expenses of the registered holder / lessee.

The lease agreement was executed by the Deputy Director of Geology and-
Mining, Tiruppur in the capacity as lessor on behalf of the Governor of Tamil
Nadu as per the amendments made to the Tamil Nadu Minor Mineral
.ConeeS’sion Rules 1957 vide reference 3rd cited. As per Section 88(1) of Indian

‘ Reglstratlon Act 1907, the Deputy D1rector of Geology and Minin Tlruppur is .

exempied from personal appearance for the purpose of reglstratl‘
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» In V1ew of : the above the lease agreement may be reg1stered at the ;
expenses of the reglstered holder / lessee and 1f there is’ any deﬁc1ency in the,

> stamp duty as per Rules in force the same may be collected from the reg1stered_\“'

holder / lessee at the t1me of reg1strat1on

+ -~ Geology and Mining, |
F L .Tiruppur

iCopy to:

Thiru. K Maruthaehalam S/o. R. Kahmuthu

| Door No. 1263, Narasingapuram, \g\‘f\‘y‘é\\%

Myvadi village,; Madathukulam Taluk
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W.P.No.13103 02022

IN THE HIGH COURT OF JUDICATURE AT MADRAS

Y
DATED : 16.06.2022
CORAM:
THE HON'BLE MR.JUSTICE N,SATHISH KUMAR
W.PNo0.13103 0of 2022
© K.Maruthachalam . -
S/0.R.Kalimuthu - ' e Petitioner
, Vs.
1.The Superintendent of Police
Tirupur District
2.The Inspector of Police
Madathukulam Police Station
Tirupur District
3.Tamilselvan o . Respondents

PRAYER: Writ Peﬁ.tion filed under Article 226 of the Constitution of
India, to issue a Writ of Mandamﬁs, directing the 1% and 2m Respondents
to considér the repfesentation dated 16.02:.‘:’2’022 and further to provide
police protection to the petitioner, his family members and the employées
éngaged by the .petitioner in continuing the mining operation situated at
S.No.530/2A3, Myavadi, Madathukulam Taluk, Tirupur District licensed
by the competent authority. '
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W.P.No.13103 of 2022

For Petitioner ~ : Mr.J.Karthik

For,RIV&RZI o Mr.A.Gbkulakrishnan'
' | Additional Public Prosecutor

The Writ Petition is filed seeking for a direction, directing the 1*

and 2™ Respondents to consider the representation dated 16.04.2022 and

. further to provide police protection to the petitioner, hié family members
and the employees engaged by the petitioﬂef in cont;m'uing the mining .

| bperatiox_l 'situateél at S.No0.530/2A3, Myavadi, Madathukulam Taluk,

Tirupur District licensed by the competent authority.

-2.It is the contention of the learned counsel for the petitioner that.
the 3" respondent is causing disturbance and nuisance to the‘petifioner's

business and thereby he seeks protection from the police.

3.Leamed Additional Public Prosecufor would submit that in this
case summon has already been issued to the 3™ respondent and on receipt
of the summon, \only the advocate appeared before them and stated that

the 3™ respondent would accompany him shortly for the enquiry, but he
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CREE 1 .d'id not turn up. Accordingly, prays for appropriate order.
WEB COPY :
4.In view of the above, the respondent police is hereby directed to
conduct further investigation with the 3% réspondent and  if any

cognizable offence is made out after conducting thorough enquiry, they

can act as per law.

5.This Writ Petition is closed accordingly. No costs.

o 16.06.2022
- kas :
To.

1.The Superinfendent of Police
Tirupur District

- 2.The Inspector of Police
Madathukulam Police Station
Tirupur Distfict

.
wn e

3.The Public Prosecutor
Madras High Court
Chennai 600 104.

N.SATHISH KUMAR.J.
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